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RAJYA SABHA

Tuesday, the 21st August, 1962 /the
30th Sravana, 1884 (Saka)

The House met at eleven of the
clock, Mr. CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS
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+[ANTI-INDIAN ACTIVITIES OF ANS

*492, Sur1 V. M. CHORDIA: Will
the PriME MINISTER be pleased to
state:

(a) the number of persons against
whom complaints have been received
by Government in regard to their in-
dulging in gnti-Indian activities such
as destroying of Government proper-
ties or instigating other persons t{o
indulge in such activities since Goa
came under Indian possession;

(b) what action was taken against
zuch persons; and
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+¢) what steps were taken to incul-
cate faith in the Government of India,
mn some of the people of Goa area by
removing the pro-Portuguese feelings
from their minds?]
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+[THE DEPUTY MINISTER 1N THE
MINISTRY or EXTERNAL AFFAIRS

(Sur1 DINESH SINGH): (a) to (c)
No specific complaints have been re-
cewved against any individuals in res-
vect of their indulging in anti-Indian
activities. The Union Territory is,
however, facing certain problems of
rehabilitation and there are matters
relating to trade, employment deve-
lopment etc.,, which need to be dealt

with quickly and effectively. Tha
Government are giving their full
attention to thege problems.]
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Sart BHUPESH GUPTA: May I
know, Sir, if the Government is aware
of any activities directed against the
new authorities established there now.
He said no complaint has been re-
ceived against an individual, but is he
aware of such activities going on in
that part of the country?

Surr DINESH SINGH: Matterg in
connection with any activities that may
go on about any individual, that we
have not covered in this question.

Surr BHUPESH GUPTA: That is
not the point. My question was: Is
he aware of any such activities direct-
ed against the authorities there going
on? If so, is there any presumption
that some people must be responsible
for such activities? And if this pre-
sumption is there, what steps did the
Government take in order to find out
the people?

Surr JAWAHARLAI, NEHRU. 1
suppose the hon. Member refers to
some kind of an organised activity. As
far as an individual says something,
well, action against him depends on
what ke says and how he says it
There is no organised activity as
such. There were, ag my colleague
has gaid, a number of bomb explo-
sions. The enquiry into them is not
yet quite complete, but it is clear that
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had left with the intention of blow-
ing up some place, but they had to
leave rather in a hurry. So  these
bombg later exploded. The report has
uot yet been finalised,

Surt BHUPESH GUPTA: It seems
that these bombs that are exploding
there are not likely to be time bombs,
as far as we can make out, that they
are left by the Portuguese and that
they seem to be exploded by some peo.
ple there. And ig it not a fact, Sir,
that there were many henchmen of
the Portuguese there and that some of
them are trying to get into the key
positions in the administration? Is the
Prime Minister aware of such things?

Ssm1 DINESH SINGH: Most of
them as I mentioned, exploded by
accident, someone running over them
or touching them.

Surr N. C. KASLIWAL,: It appears
from press reports that the Cardinal
of the Portuguese Church had decid-
ed to stay in Goa after Goa’s libera-
tion but that he is going away now
So, may I know, Sir, whether he is
going away out of his own volition, or
Government have asked him to leave
the country?

Surr DINESH SINGH. I think the
hon. Member is referring to the Por-
tuguese Patriarch in Goa. I believe a
new patriarch is coming to replace
him.
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